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20 

I I 
21 1 Sh. Manoj Sharma, 

' Advocate 

By Order 

I 

' Sh. S.P. Mathur, 
I Advocate )): 1 

Full Time Secretary, RHCLSC 
Mediation Centre, 

Rajasthan High Court 
Jaipur 
a ,\A-- 

Sh. Hari Kishan 
Sharma, Advocate 

S.B. Civil Transfer Application No. 7412017 
Smt. Suman Vs. Bhupendra 

"Help The Needy -Timely Help May Create History" 

Annu Sharma S.B. Cr. Revision No. 2151/2016,2152/2016 
& 215312016 & 215512016 M I S  Laxmi 
Motors Chhabra Vs. Ram Niwas 

Learned Advocates are requested to get such matters referred to Mediation Centre, which in their opinion can be 
mutually settled by the parties on persuasion by trained Mediators, especially the matters arising out of matrimonial/ family 
disputes - divorce petitions, maintenance, custody of children, suit for injunction andlor declaration, partition, specific 
performance, recovery of possession, money suits, disputes between the landlord and tenant, Negotiable Instruments Act, 
Company matters and the matters of like nature. Learned Advocates may also provide the l i s t  of such cases to the Deputy 
Registrar (Judicial) Rajasthan High Court, Bench at Jaipur. 

S.B. Cr. Revision No. 1138/2017 
Sharma Mahaveer Prasad Sharma Vs. Mamta 

Vijay Yadav 

Atish Jain 

R.D.S. Naruka 

Kamlesh ljumar 
Sahu 
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1 Gupta, Advocate 1 Mahendra Kumar Vs. Smt. Nikita 1 Balwada 

23 1 Sh. Satish Kumar ! 5.0. Cr. Revision No. 1176/2016 1 Aiay Singh 1 Akhilesh Pareek 
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Rishiraj Singh, 
PP 

Shailendar 

1 Awasthi, Advocate 1 Ashok Kumar Vs. Sunita 

~ ~ . . 
1 1 Advocate 1 M/s Alokik Builde;~ Combine Vs. Umed Sharma 1 1 

Sandeep 
Mathur 
Nishant Kumar 

T o c a t e  

21 Sh. Vikas lain 
1 Advocate 

22 Sh. Shashibhusan 

~~ - 

Tanwar 

Puneet Bhandari Vs. State 

S.B. Cr. Revision Petition No. 178512017 
Pukhraj Kumar Vs. Smt. Kavita 

S.B. Cr. Revision No. 1871/2016 

b~ Sh. Arvind Kumar 1 S.B. Cr. Revision Petition No. 5312018 1 G.K. Sharma ' Pareek, Advocate 1 

1 i Advocate I Raghavendra Raj Soyal Vs. State 1 
Learned Advocates are requested to get such matters referred to Mediation Centre, which in their opinion can be 

Ratan Kanojiya Vs. Smt. Madhu 

S.B. Cr. Revision No. 71112016 
Jalai Vadav Vs. Smt. Rajni Bala 

S.B. Civil Misc. Appeal No. 1507/2014 
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27 

mutually settled by the parties on persuasion by trained Mediators, especially the matters arising out of matrimonial/ family 
disputes - divorce petitions, maintenance, custody of children, suit for injunction and/or declaration, partition, specific 
performance, recovery of possession, money suits, disputes between the landlord and tenant, Negotiable Instruments Act, 
Company matters and the matters of like nature. Learned Advocates may also provide the l ist of such cases to the Deputy 
Registrar (Judicial) Rajasthan High Court, Bench atlaipur. 

Sh. Hari Kishan 
Sharma, Advocate 

Sh. Aiay Kumar Baipai, 

By Order 
A A 

J.S. Chauhan 

- 
Devidutt 

Full Time Secretary, RHCLSC 
Mediation Centre, 

Rajasthan High Court 
Jaipur 
,:- 

Sameer Sharma 

TizzGr- 
I - 

"Help The Needy -Timely Help May Create History" 

Arvind Chawla 
1 

Sh. Ashwani Chobisa, 
Advocate 

28 1 Sh. Swaraj Sharma, 

Ashvin Garg 

R.B. Mathur 

Singh 
S.B. Cr. Revision No. 110/2017 
Anil Bagri Vs. State 
S.B. Cr. Misc. Petition No. 663712017 V.S. Godara, PP 


